CENTRAL ADMIx ISTEAT IVE_TRIBUNAL
 BANGALORE EENCH

‘ . , : Sccond Floor,

' i _ o Commercial'Complcx,
Indirenagar, .
BRANGALORE - 561 O30,

Gontempt_retition Deted: 4 APR 1995

. ‘ IN
APPLICAT ICN NO. 128,179,183,185 to 192 of 1993.

APPLICANTS: . o |
_ “'P° sri.S.K.Sreenivasan and Ten Others.

v/s. | :

RESPONDENTS : Br,R.Krishnan,Di:ector,GTRE;BangaloreAand
: : two others.,

To

_.1nm;ﬁtiéhéﬁfgﬁﬁiiﬁétiopﬂs}mﬁn.27tth,
L R gURRN DR L Pl e

. P . _ . .
‘Lo - Sri.P.T.Sreenivasa Reddy,Advocate, .
No.112,Upstairs,Cubbonpet Main Road,
' Bangalore~560 002. |
2. Sri.M.Vasudeva Rao,Additional:Cehtral

Govt.Standing Counsel,High Court Bldg,
: Bangalore-560 OOl.

Subjlct:— Ferwarding copies of the Orders passed by the
' Central Administrstive Tribunal,Bangalore-38.
—— RN

Eleaéevfind enclosed herewith & copy of the Ordcr/

B

! -
(Stag_Crde;/lﬁfcrim”Qrder, passed- by this Tribunel in the above

reh,;

s,

; TN IC.I; ACHES
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CENTRAL ADMINISTRATIVE TRIBUNAL,
BANGALORE BENCH.

CONTEMPT APPLICATION NO. 1 TO 11 / 1995
N

ORIGINAL APPLICATION NO, 128, 179, 183, 185 TO 192/93

MONDAY, THE 27TH DAY OF MARCH, 1995

SHRI V. RAMAKRISHNAN REMBER (A)

SHRI AN. VUJJANARADHYA e mEMBER (J)

Shri S.K. Sreenivasan,

aged 56 years,

3111, 6th Main, Indiranagar,
HAL 11 Stage, Bangalore=-38. .

Shri K.S. Sundar Rajan,
aged 48 years,

C~1=-13 DRDO Complex,
C.V. Raman Nagar, '
Bangalore=93.,

Shri 8. Siveprakasham,

aged 53 years,

720 Kariyanapalya Extension,
Near Singh Engineering Works,
Bangalore - 84,

Shri M.D. Saifulla Khan,

aged 56 years,

Foreman, Gas Turbine Research
Establishment, Bangalore.

Shri £. Jayapalan,

aged 52 years,

72 Brindavan Labout,
Vijanapura K.R. Puram Hobli.
Bangalore=16,

Shri CeTe JDhn,
aged 59 years,
294/ 6th Main,
Further Exten,
Vivekanagar,
Bangalore-47,

Shr1 K Chandran, c

52 years, , Lo
B Munianjappa Block, -
iNear Thippasandra, *

lf)B Nagar Post,

! Baﬂtalore—?S.

| ..'.'.2/-._ -




8. Shri M.A. 0&39.

S9 years,

C=-4~5 DRDO Complex,
C.V. Ramannagar,
Bangalore-93,

9. Shri G.M. Zaiauddin,

93/5 6th Cross Chelvadipalya,
Bangalore=93,

10, Shri D0.S. Suryanarayana,

aged 45 years,

77 Brindavan Lsyout,
Vijanaﬂum KeRs Pura HObli.
Bangalore -~ 16,

11, Shri B. Haﬁadevappa,

1.

2.

3.

56 years,

C~11=10 DRDO Complex,

C.V. Ramannagar, , :
Bangalore=93, : ose Complainants

( By Advocate Shri P,T. Sreenivasa Reddy )

Vs,

Or. R. Krishnan,

Director,

Gas Turbine Research
Establishment,

C.V. Raman Nagar,

Defence Research & Development
Organisation, Bancalore=93,

Ore. K.Go Narayanan,
Director,

Asronautical Development
Establisment,

D.R.D0.,0., Bangalore=93,

Dre A.P.J. Abdul Kelam,

Scientific Adviger to Sena

Mantralaya & Director General &

Secretary to Government,

Ministry of Defence,

Government of India,

New Delhi - 11, . , o0 Respmde\ts

( By Addl, Central Govt, Standing Counsel,
Shri M.V. Rao )
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L "ORDER

i,

f

Shri V. Ramaktiahnam Hember (A)

5 aor\tha trom the date of that ordor. Oue to adainistrative difficul- :

J

i We have heard Shri M.V, Rao for the department who files an

object%on statement for the allaged contemners .and also an atfidavit

to the}ef‘i’ect that the directions of the Tritunal in OA 128/93 and
179 to}202/§3 have been tully complied uith. ‘Sh’ri.Rao submits that
the di%‘&.tion of the Tribunal was fhat a seniority list may be pfepared
tor pr;tmotion to fhe levél of Chargeman Gr.l and above in respect of ,

vacénci’.es which arose prior to 28.1.92 and which will be available

after 12 9.81 to Precieion nechanics in the scale of lh. 425 - 700 -

auth :Hyears service. This direction was to be compued with uithin
F

ties thia could not be complied with within S months and the deparhnent

prayed! for extension of time which was granted and within the extendad

time tlﬂ-:ey have prepared the seniority liet as directed by the Tribunal,

|

In view of the position broug'\t out by the etanding counsel, the

cont.aapt petition does not survive and accordingly the contempt pro-

ceedes are dropped and the alleged conte-ners gre discharged, 1t
the canplainants are stin aggnevad nth the revised smiority list,

they are at llberty to teke appropriste steps as per law, .

vl

( V. RAMAKRISHNAN )
MEMBER (A)

:H‘VAdmlmstfatwa TM L en
Bangalore BOM h T
- Bangalore = : 3
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" Bangalote-560 033

CENTRAL AORINISTRATIVE TRIBUNAL
BANGALORE. BENCHs BANGALORE

sentl Hon'ble Shri 'S, Gurusankaran, Membar(A)

Hon'ble Shri A, N. Vujjanaradhya nember(J)

APPLICATION NO, 128/1993 and
Nos, 179 to 202/1993

Shri 5,K, Sreenivasen - I“ZY
. Aged 55 years B Pt

3111, HAL, 2nd Stage, 6th Main
Indiranagar, Bangalore~S60 038,

Shri K.S. Sundar Rajen .
Aged 47 years \’10)

'c-1-13, DRDO Complex

C V. Raman Nagar, Bangalore-sso 093.

Shri G, Perumal . .
Aged 47 years = - ' -
240, 4th Main. .. 0 s oot
Yest of Chord Road .o

Shri A,K, Mukhsrijes
Aged 69 yesars
1168, Kammanahelli Main Road

. RS, Palya, M.S. Nagar

Bengalore-SGO 033

Shri G. -Asservadam
Aged S4 years
2, Srinivase_layout

- LR, puram,ﬂhangalore.

Shri B, Sivaprekasam

fged 52 years

720, Kariyanapalya Extension
Nsar Singh Engineering Works
Bangaiore-560 084,

Shri K, Vemmapachari
Aged 59 years
188, Krishpaiah Palyse

NGEF Back, Bangalore~560 038,

Shri m.D. Saifulla Khan Vs

Agad 55 years <
foremsn, Gas Turbine Research|Estt./s~
Bangalore,

Shri €, Jayapalan
Aged 51 'years \
72, Brindaven Laput -

Vijlnapura, K«R. Puram, Hobli

Bangalore-560 016,

Shri C.T. John

Aged 58 ysars .
294/B, 6th Main, Further Extn.,
Viveknager .Extension, Bangalore-560 047.

vees2f=
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Shri K, Chandran

Aged 51 years

8, NMunianjinappa Block
Nesr Thippasandra

J.B, Nagar Post
Bangalore-560 075,

Shri M.A, Dass

Aged 58 years

C-4-5, DRDO Complex
C.V. Raman Nagar
Bangalore-560 093,

Shri G.M, Zisuddin |
93/5, 6th Cross Chalvadipalya
Bangalors-560 053

Shri D,S, Suryanarayana

Aged 44 years’

77, .Brindavan Layout
Vijinapura, K.R, Pura, Hobli
Bangalere~560 016.

Shri 8, Mahadevappa

Aged 55 years

C-11-10, ORDD Complex !
C.V. Hamannagar :
Bangalore-SGD 093.

Shri v, Radhakrishnan
Aged 56 years '
C-4-1, DRDO Complex

c.V. Raman Nagar
Bangalore~560 09;. M

Shri M, Naganna

Aged 55 years

88, 3rd Main

Ramachandrapuram

Near Sujatha Theatre
Bangalore~560 021,

Shri H, Anjanappa

Aged 55 years »

604, 10th A Mein, 3td Stage
4th Block, Basavsswaranagar
Bangalore=560 079, -

Shri P,K, Raju

Rged 57 years

696, BDAR Quarters 8 Type

7th Cross, Domlur, Bangalore-SGD 071.

Shri R, Vaidyanathan

Aged 56 years

S/o. Sri V. Ramanatha Sharma -
4164, 1pth Cross, B Black
Subramanyanagar, Bangalore-560 021,

Shri T, Ranganath

Aged 59 years

110, NHCS Leyout, Basaveswaranagar
Bangalore -~ 560 079

vessd/=



. N B R1:B, :Sathyanarayana (1.]
A ));§‘~ T Ag ‘,Sa—yaars toowl LT
B aggiba;'Link Road -~ v
- - ‘Seshadr ipuram T ey
Bangalore~-560 020 SR
23, Shri Ramji Sharms -
Aged 49 years

C~=8-4-DRDO Complex -
c.v. Raman Nagar, Bangalore-SGO 003.

PR

24, Sri MIR FIYAYZALL QURESHI
Aged 49 yssrs
Asst, Foreman
feeonautical Development Estt.
C.V.Raman Nagar, Bangalore-SGO 093, . esossscne ﬁpplicanta

(br, M.S. Nageraja, Advocate)

Vs,

1., Union of India . .
Represented by Secretary -
to Govt. Ministry of Defence
(Ressarch & Development)
Sena Bhavan, New Delhi.-~

2.'The Scientific Adviser to :

Raksha Mantri and Director Ganeral

Rasearch and Development :

Directorate of fersonnel

Ministry of Befence, Seng Bhavan

West Block, Nsw Delhi,

3. The Dirsctor :
Gas Tarbine Research Institute .
Research and Development Organisation
Ministry of Defence, P.B. No,9302
Bangalore=-560 033,

Sy

4, The Director ,
feronautical Development Estt.
Research & Development Organisation
CiV, Raman Nagaer '
Bangalore~560 093, s . . .

5. Shri Mukundan Kameth (Foreman) -
Gas Turbine Research Institute
Research & Development Organisation -
Ministry of Defence, P.B. No.9302
Bangalore-560 093, 7
6. Shri N.S, Kadri {Forsman
: Gas Turbine Research Institute
fesearch & Development Organisation ‘
ministry of Defence, P.B. No.9302 3
Bangalore-SGD 093, . - : o | esesscssse Respondents

(shri{ M.V, Rao, Rdvocate ) .
This application having come up for hearing before
the Tribunal today, Hon'ble Shri S. Gurusankaran, fember(R)

made the followings

nl
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In this application filed by 24 applicents,

who are working in various establishments of the DRDO,

t

ere aggrieved by the fact that they have been denied
promotion to the higher grades conseqdent on their
be ing placed in the grade of &-4254700 with restrospective

“ ot

effect from 1. 3.1977 and they have prayed for directing

tha reSpondents 1 to & te convena a review DPC and to

'consider the case of the applicants for promotion to the

-

cadres according to the recruitment rules &nd to grant all

consequent181 beneflte, including arrears of paye

T 2. 5'Dnlthe filing of the epplication, notice was
" ‘jssued to the respondents and they have acknowledged the same.

“t Shri M. V; Rao has filed his memg of eppearance but the

respondents’ have not filed any replye. -

3. _Today when the case came up for hearing it was

submitted by Or, N.S.“Nagaraba; appearing for the applicants

that an sxactly identkﬁl;cese involving some other staff

of the Gas Turbine Research Establishment in which some of

the. present applicanes sre 2lso working has been allowed in
0sR,-245/1992 disposed off by a aencﬁ of this Tribunal vide
order. dated 13.7.1993. He_ further pointed out that, that
application uas allowed following the judgement in O.A. 500/1991

disposednofﬁ.qn_6.4;1?93 relating to heronautlcal Development

Establishment .which is also one of the organisatlons under the OROO.

pr, .Nagaraja further pointed out. that the facts in this case
are exactly identical with those in 0.A .600/1991 and 245/1992,
Shri M.V. Rao, appearing for the respondents while in all

| . A
fairness admit4 # that the facts of the case are the same,

..;.2/-



52 T -8 - - - cle
o . : B % o S
Vi - strongly argued agsinst thgkrelieiq being granted

prayed for by the applicants,

A TN gL

4, | Having haard the counsel for both

,,x‘;

the perties, e find that the facts of this case are not

1n diepute and they are exectly idential with those of
O.A. 600/1991 and 245/{;9515 o elso find that the
reSpondentsvoovs not been ;ble to putforth any visu
- : ’ 2 . 3 o0 i ame
points so 8s to necdosglago’ony reoonsidolation of the
K 14 a5 . o
decislon already arri;ed at in the above applicationS.

4 R 4 R

It is further seen that all these appllcants balongxng to

various DRDG establishments at Bangalore are in one

¥ - EE Y__ 1

seniority 1lst as far as these promotious prayed for by them ‘

v ard concérneds~ Hence judicial propriety demands that
senicrity béing the same and conditions are .exactly identical,
‘wa ‘8187 bound' to" follow the @udggmen;;alregdyﬁgiven by a

CO“Ordin‘até? Bench of:this Tribunalelperaoe

A s, 2 """ fn'the result, we allow this epplication
énd'péés'éh”ofdér directirg préparation of a seniority list

on the basis of rational ‘and ébjective principles for
'3 Br.I
promotlon to the level ‘4f Chargeman/and above in respect of

L}
. . PR I R

vacanoies which arose prior to'28.1.1992 gnd which will be
o availoblé ofter 12,9, 21981 to Preczsinn Mechanics in the
scale ofls-425—700 with 3 years "service. ‘This direction

) T ey

~ el

is to be complied within ‘S morths'from thedate of this order.
L P T
Regardxng the payment of arresrs énd allouances consequent

pe s ‘
to the promotions of the applicanﬁs'to the: varinus grades after

preparation of the ‘common séniority list .6h - rational

¥ 4
Te 'y ¢

and objectiva prxnczples, it is directed-that they will be

eligible for the same with effect from 2821,1990, i.e., 3 yaers

I -
Y A * . -
2*/ ’ C ‘ ﬁ o .

,....3/L
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prior to the date of f;ling of this application. .
Housver, it is clarified thet the applicents’ pey
should bs fixed in the relevant grades applicsble

et the time on proforma basis from the respective

_ dategof their promotions and their pay fixed in

subsequent grades ;akipg the notiona2l ssrvice

they would have put in different grades, Dﬁly

the actual arrears of pay sha;i be restricted to

3 years as mentioned abova, The applicents wi’ll‘
not bs antitled to any other reliefs prayad for 1n
this application and accordingly the applicatmns are

disposed off with no ordar as to costs,

a. w0 ;.-AA.A.W_ . mew —— . F U

8- sd-
(a N. UUJJANARADHYA) (s. G USANKARAN)
MEMBER (D) MEMBER(A)

TRUE Cc?Y

Gectfpn Officer
Central Administrative Tribunal
Bangalore Bench

_Bangaloro

V&b,
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